SI Written Answers

Export of Auto-Tyres

5892. SHRI VAYALAR RAVI: Wil
the Minister c¢f INDUSTRY be
pleased to refer to thereply given to
Unstarred Question Ne. 3328 ¢n 13th
July, 1977 regarding prcductic n cf tyres
and state:

(a) the ttal value of tyres preduced by
different Autom > bile Tyre firms during
last three years; and

(b) total quantity of tyres exp rted and
the foreign exchange earned by these
firms ?

THE MINISTER OF INDUSTRY
(SHRI GEORGE FERNANDES) :

(a) The total value of autc ma bile tyres
produced by different autc mc bile 1yre
firms during the last three yezars it given
belcw :

AUGUST 3, 1977

Year Value of
production

(Rs. in

lakhs)
1974-75 . . . 3577707
1975-76 . 36441 60
1976-77 . . . 4272952

(b) The quantum and value ¢f autc-
m-bile tyres expcrted during the three
years 1974-75, 1975-76 and 1976-77 are
given belcw:

Year Quantity Value
‘in ‘000 (Rs. in
nos) lakhs)

1974-75 - . 275§ 85522
1975-76 . 2734 689 12
1976-.77 . . 3447 122222
April-December o

Chain-Snatching Cases in Delhi

s893. SHRI M. V. CHANDRA-
SHEKHARA MURTHY : Will the
Minister «f HOME AFFAIRS be
pleased to state :

(a) the tctz]l number of cases f chain-
snatching in Delhi frc m 25th May, 1977
to date;and
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(b) steps taken by the Geverr ment tc
check same ?

THE MINISTER OF HOME
AFFAIRS : (SHRI CHARAN SINGH):

(a) There were 45 cases of chain-
snatching during the pericd from 25th
Masy, 1977 t0 2151 July, 1977.

(b) Patrclling has been intensificd ¢ nd
wireless fitted vans end m« t« r cycles heve
been detailed fur patrellirg in tFe : ficcicd
areas. Surveillance his been tightered
and preventive acticn urder the Cr. P.C.
and Bcmbay Pclice Act bac becr t: ken
again:ut the undetireble elements. Mee!-
Ings have been held with the lesders « f
varicus Jocelities to creste cc1fidernce:rd
to seck their cc-c peration in o rte ljirg
crime. The zatescfimpc rt: ntnstutez:e
being investigzted by the speeic] st fl,

Derogatory References in Punjabi
Books.

5894. SHRI ZULFIQUARULLA
Will the Minister of HOME AFFAIRS
be plcasedto state:

(a) whether the bocks <«Shri Guru
Parth Prakash”™ by Gyani Gy:n Sirgh
reprinted and pubisbed by the L:nguzge
Der.artment ¢t Punjab G« verrment and
**Nagli Sikh Prabcdh” publithed by
Singh Sabha Shatabdi C mmittee, b th
in Gurumukhi, ¢ nt:in ditres pectfvl ard
dercgat ry references te several Religico e,
Heads . f Religic ns and Religic us c mmu-
nitics;

(b} if £e, the acticn Ge verrment prc -
p- se to take to st p furthr circulaticr :nd
sale of these bcoks; and

(c) whether Government prcpcse to
issue directic ns te Stute Govarmeris
nct to publith bcck: eontiirirg such
derc gati ry references in future?

THE MINISTER OF HOME
AFFAIRS : (SHRI CHARAN
SINGH) :

(a)to (c3: Acc rding to availeble infc1-
mati- n the bock entitled “Shii Guru
Panth Prakesh’ writien by Gyiri Gyin
Singh was first publisked in 1¥90. The
latestediti ncfthebo k withaapliriioy
notes written by Sirgh Szheb Gieni
Kirpal Singh, Head priest ¢ f the Gi1den
Temple, Amritsar has been publiched in
1976.

The b « k entitled “Nrgli Sikh Przbe dh’™
was ¢ riginally published mere then
seventy years agc. Its lotest editicn hes
been brought cut by Singh Sabha Shata--
abdi Committee.





